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Papers laid on the Table of the House by Ministers/Members

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND MINISTER OF
STATE IN THE MINISTRY OF CIVIL AVIATION (GEN. (RETD.) DR. V. K. SINGH): Sir, | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions) issued under Section 5 of the National

Highways Act, 1956 and under Section 11 of the National Highways Authority of India Act, 1988:-
(i) S.0.1307(E) published in Gazette of India dated 20" March, 2023 making certain amendments in
the Notification No. S.0.1018(E) dated 28th March, 2017.
(ii) S.0.1308(E) published in Gazette of India dated 20" March, 2023 making certain amendments in
the Notification No. S.0.1096(E) dated 4" August, 2005.

(i) S.0.1305(E) published in Gazette of India dated 20" March, 2023 notifying entrustment of New

National Highway No. 17 in the State of Assam.
(iv) S.0.1306(E) published in Gazette of India dated 20th March, 2023 making certain amendments in
the Notification No. S.0.1096(E) dated 4" August, 2005.

(v) S.0.1309(E) published in Gazette of India dated 20™" March, 2023 notifying entrustment of New

National Highway No. 913 in the State of Arunachal Pradesh.

(vi) S.0.1310(E) published in Gazette of India dated 20" March, 2023 notifying entrustment of New
National Highway No. 913 in the State of Arunachal Pradesh.

(vii) S.0.1311(E) published in Gazette of India dated 20" March, 2023 making certain amendments in
the Notification No. S.0.1096(E) dated 4t August, 2005.

(viii) S.0.1424(E) published in Gazette of India dated 20" March, 2023 notifying entrustment of
National Highway No. 109D in the State of Uttarakhand.

(ix) S.0.1634(E) published in Gazette of India dated 5‘[h April, 2023 notifying entrustment of National

Highways, mentioned therein, in the States of Assam and Meghalaya.
(x) S.0.1635(E) published in Gazette of India dated st April, 2023 making certain amendments in the
Notification No. S.0.1096(E) dated 4th August, 2005.

(xi) S.0.2134(E) published in Gazette of India dated o May, 2023 notifying declaration of new
National Highway No. NE 1A in the State of Gujarat.

(xii) S.0.2254(E) published in Gazette of India dated g May, 2023 notifying declaration of new
National Highway No. 848R in the State of Karnataka.

(xiii) S.0.2326(E) published in Gazette of India dated 26" May, 2023 notifying entrustment of National

Highways, mentioned therein, in the States of Nagaland and Manipur.
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(xiv) S$.0.2327(E) published in Gazette of India dated 26th May, 2023 making certain amendments in
the Notification No. S.0.4149(E) dated 23" September, 2016.
(xv) S.0.2328(E) published in Gazette of India dated 261" May, 2023 making certain amendments in
the Notification No. S.0.1096(E) dated 4th August, 2005.

(xvi) S.0.2757(E) published in Gazette of India dated 23" June, 2023 notifying declaration of new

National Highway No. 319B in the States of Uttar Pradesh, Jharkhand and West Bengal.

(xvii) S.0.2797(E) published in Gazette of India dated 28" June, 2023 notifying entrustment of National
Highway No. 30 (Old National Highway No. 43) in the State of Chhattisgarh.

(xviii) S.0.2798(E) published in Gazette of India dated 28" June, 2023 making certain amendments in
the Notification No. S.0.1096(E) dated 4" August, 2005.

(xix) S.0.2933(E) published in Gazette of India dated 4th July, 2023 notifying entrustment of National

Highway No. 114A in the State of Jharkhand.
(xx) S.0.2934(E) published in Gazette of India dated 4t July, 2023 making certain amendments in the

Notification No. S.0.1096(E) dated 4th August, 2005.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at Item
No. (i) to (x) of (1) above.
[Placed in Library, See No. LT 9860/17/23]

(3) A copy each of the following papers (Hindi and English versions) under Section 10 of the National

Highways Act, 1956:-

i 0. published in Gazette of India dated 13" March, 2023 notifying user fee for the project of four
(i) S.0.1193(E) published in G f India dated 13" ifyi fee for th j f f

and more lane of Koilwar-Bhojpur section of NH-922 in the State of Bihar.

(i) S.0.1194(E) published in Gazette of India dated 13" March, 2023 notifying user fee for the project of two
lane of Muzaffarpur-Sonbarsa section of NH-77 (New NH-22) in the State of Bihar.

(iii) S.0.1195(E) published in Gazette of India dated 13" March, 2023 notifying user fee for the project of four and

more lane of Gopalganj-Kotwa section of NH-28 (New NH-27) in the State of Bihar.

(iv) S.0.1240(E) published in Gazette of India dated 16" March, 2023 notifying user fee for the project of four and

more lane of DND-Faridabad Bypass-Ballabhgarh section in the State of Delhi and Haryana.

(v) S.0.1241(E) published in Gazette of India dated ‘Isth March, 2023 notifying user fee for the project of four and

more lane of Verna Junction to Sada Junction of NH-17B (New NH-566) in the State of Goa.

(vi) S.0.1259(E) published in Gazette of India dated 28m March, 2023 notifying user fee for the project of 2/4 lane
of Rayachoty to Angallu section of NH-340 in the State of Andhra Pradesh.
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(vii) S.0.1260(E) published in Gazette of India dated 1?th March, 2023 notifying user fee for the project of Four
laning of Kanpur-Lucknow section of NH-25 (New NH-27) in the State of Uttar Pradesh.

(viii) S.0.1440(E) published in Gazette of India dated 2g™ March, 2023 notifying user fee for the project of Four
laning of Tolling, Operation, Maintenance and Transfer (ToT mode) of Handia-Rajatalab section of NH-19

in the State of Uttar Pradesh.

ix) S.0.1515(E) published in Gazette of India dated 29t March, 2023 notifying user fee for the project of two lane
g )

paved shoulder of Wardha-Arvi section of NH-647 in the State of Maharashtra.

(x) S.0.1516(E) published in Gazette of India dated 29th March, 2023 notifying user fee for the project of two lane

of Dornala T Junction-Penchalakona-Yerpedu section on the NH No.-565 in the State of Andhra Pradesh.

(xi) S.0.1517(E) published in Gazette of India dated 16" March, 2023 notifying user fee for the project of four and

more lane of Ausa-Chakur section of NH-361 in the State of Maharasthra.

(xii) S.0.1554(E) published in Gazette of India dated 318t March, 2023 notifying user fee for the project of Four

and more lane of Udhampur-Ramban section of NH-1A (New NH-44) in the UT of Jammu & Kashmir.

(xiii) S.0.1650(E) published in Gazette of India dated Gth April, 2023 notifying user fee for the project of Two lane

paved shoulder of Amath-Bhawanipatna section on NH-201 (New NH-26) in the State of Odisha.

(xiv) S.0.1825(E) published in Gazette of India dated 21°t April, 2023 notifying user fee for the project of Four and
more lane of Ujjain-Jhalawar (upto Rajasthan Border) section of NH-552(G) in the State of Madhya
Pradesh.

(xv) S.0.1827(E) published in Gazette of India dated 215t April, 2023 notifying user fee for the project of Four and

more lane of Madurai-Chettikulam-Natham-Thuvarankurichi section of NH-785 in the State of Tamil Nadu.

(xvi) S.0.1861(E) published in Gazette of India dated 24th April, 2023 notifying user fee for the project of Four and

more lane of Thalassery-Mahe Bypass section of NH-17 (New NH-66) in the State of Kerala.

(xvii) S.0.1862(E) published in Gazette of India dated 21°t April, 2023 notifying user fee for the project of 2/4 lane of
Khutar-Lakhimpur section of NH-730 in the State of Uttar Pradesh.

(xviii) S.0.2027(E) published in Gazette of India dated ofd May, 2023 notifying user fee for the project of 2/4 lane
from Dewas-Ujjain Section of NH-148NG and Ujjain Bypass of NG-148 NG and Dewas Bypass of NH-
752D in the State of Madhya Pradesh.

(xix) S.0.2120(E) published in Gazette of India dated 4t May, 2023 notifying user fee for the project of two lane

paved shoulder of Asind-Mandal section of NH-158 in the State of Rajasthan.

(xx) 8.0.2176(E) published in Gazette of India dated 12th May, 2023 notifying user fee for the project of Four and
more lane from Pandoh Bypass to Takoli Section and Takoli to Kullu section of NH-21 (New NH-3) in the

State of Himachal Pradesh.
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(xxi) S.0.2186(E) published in Gazette of India dated 16th May, 2023 notifying user fee for the project of Four and
more lane of Forbesganj?Jogbani section of NH-527 (Old NH-57A) in the State of Bihar.

(xxii) S.0.2187(E) published in Gazette of India dated 16th May, 2023 notifying user fee for the project of Four and

more lane of Sitarganj-Bareilly section of NH-74 (New NH-30) in the State of Uttar Pradesh.

(xxiii) S.0.2215(E) published in Gazette of India dated 47" May, 2023 notifying user fee for the project of two lane
of Kiratpur to Nerchowk section of NH-21 (Now 205 & 154) in the State of Himachal Pradesh.

(xxiv) S.0.2388(E) published in Gazette of India dated 1St June, 2023 notifying user fee for the project of four lane
section of New NH-26 (Old NH-43) in the State of Andhra Pradesh.

(xxv) S.0.2389(E) published in Gazette of India dated 1%t June, 2023 notifying user fee for the project of four and
more lane of Bakhtiyarpur-Rajauli section of NH-20 (Old NH-31) in the State of Bihar.

(xxvi) S.0.2391(E) published in Gazette of India dated ond June, 2023 notifying user fee for the project of four and
more lane of Chakeri-Allahabad section of NH-2 in the State of Uttar Pradesh on Hybrid Annuity Mode

under Bharatmala Pariyojna.

(xxvii) S.0.2567(E) published in Gazette of India dated 12th June, 2023 notifying user fee for the project of four lane

with paved shoulder of Pathrapali-Katghora section of NH-111 (New NH-130) in the State of Chhattisgarh.

(xxviii) S.0.2580(E) published in Gazette of India dated 13t June, 2023 notifying user fee for the project of four and

more lane of Nidagatta- Mysore section of NH-275 in the State of Karnataka.

(xxix) S.0.2677(E) published in Gazette of India dated 19t June, 2023 notifying user fee for the project of four lane

of Chakur-Loha section of NH-361 in the State of Maharashtra.

(xxx) S.0.2678(E) published in Gazette of India dated 19" June, 2023 notifying user fee for the project of four and
more lane of Sankha ? Khajuri section of NH-39 (Old NH-75) in the State of Jharkhand.

(xxxi) S.0.2679(E) published in Gazette of India dated 19™ Ju ne, 2023 notifying user fee for the project of two lane

with paved shoulder of Kalyandurg to Molakalmuru section of NH-544DD, in the State of Andhra Pradesh.

(xxxii) S.0.2753(E) published in Gazette of India dated 22" gy ne, 2023 notifying user fee for the project of four and

more lane section of Gwalior to Shivpuri section of NH-3 (New NH-46) in the State of Madhya Pradesh.

(xxxiii) S.0.2754(E) published in Gazette of India dated 22" June, 2023 notifying user fee for the project of four and
more lane section of Itarsi to Betul section of NH-46 (Old NH-69) in the State of Madhya Pradesh.

(xxxiv) S.0.2764(E) published in Gazette of India dated 23" June, 2023 notifying user fee for the project of four and
more lane section of Kiratpur - Nerchowk ? Manali section of NH-21 (Now 205 & 154) in the State of

Himachal Pradesh.

(xxxv) S.0.2871(E) published in Gazette of India dated g July, 2023 notifying user fee for the project of four and
more lane of Belgaum-Khanpur section of New NH-748 (Old NH-4A) in the State of Karnataka.
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(xxxvi) S.0.2972(E) published in Gazette of India dated 5" July, 2023 making certain amendments in the User Fee
published in Notification No. S.0. 2032(E) dated 28th April, 2022.
[Placed in Library, See No. LT 9861/17/23]

fagya waTera # s WAt TUT YR ST FATer | 19T HAT (38 or aren): s Sl o, § frefeRad

O T Ul IR X §:-
(1) fareger arfeifr, 2003 6 &RT 182 & sicia Fr=iferRad rfergzmTa BT Te-Uep uifer (f2=<t oI 3t o).
(TeP) PR HY ST TIT TTerg Y IITAT & (oY Fgh (el A STRINT (FefedRI B
fgfer) fafe, 2023, S 25 3¥ie, 2023 & WRA & A0 F AR . SIHRUAT-STpe/
3TRES1/2023/09 H HeHTFI §Y

@ AT IS 3R FE ISTEAT P foT¢ Tgeh forefet faf e STRITT (e fiet TS afiu wasisy $ sgT-iee
craferT Us o) (gt eirer) faftrr, 2022, ST 20 9, 2022 % TR & IS F Jrferger
9. SI$IREN-21/2017  HepIfTe 8T A

(@) - Y IICTEH T TTaRg Y IS8 & [y T faegd faframe s (areor 3fiv faeor
AT T R Y wifshar, Fee o ot SR s Seifer Hren) faffre, 2023, S 15 |1, 2023
b YR P TTT F TR F. SSNHN-SHehUet/3REs1/2023/07 H Td1RIT §Y 2

(@AR) 279 -heHR T ISIET AT STERT e ISAEH & forq &gh faed faframe s (g smfed
Ble) fAfFEH, 2023?72, S 15 A, 2023 & YRA S I9YF H JRGAT F. SASARAT-5BYe/
3ES1/2023/06 H FepTTAIe &Y

(9T SFH-BHHIR HE IIGHEH T TTaRg | IISTaH & 1oy G (9T A amTed st (Susiar R
fFaRur BIRA, e Aldurer 3R IuHiedr wRHe) e, 2023, St 23 J1, 2023 & 9RT & ISTT
¥ BRI . TSOTREAT-OIbUat/3TREwl1/2023/05 ¥ HepTfId Y 2l

(5%) S-HHIR I ST AT TTERd 8 JI9gaT B (oY g el faf e o (Brs sexufiea
eftepRufier Tl ToTTet SR $9d Feiferd Jmen) fafa, 2023, S 12 S, 2023 $ YR & I90F §
SRR 4. SISIHRHAI-SIchUe/ARES/2023/11 H HebIT2Iet §Y 2l

(SATT) SR FE IGUEH TAT STerE QY T8 & forq Ty faegd fafrme s (fae=or srgemdt &
forg fsares A1) faffae, 2023, S 12 S, 2023 & R $ IWUF T ARG F. ALIARA-

U/ S1/2023/10 H HehTfTcT §Y &l
(3113) SFH-HHR T ST AT TeRd FE T8 & Ty T fage fafrmes s (e @mrR)
fafae, 2023, ST 25 3fe, 2023 & URA & AU H ARREAT F. (B ALARA-CH/
3ES11/2023/08 H FebTTAIe &Y
(2) UG (1) BT < F. (31 ¥ IfecaaRad T=1 T TT geel IR @ ¥ gU feid & HRor g1 dre faremor ({2 oo ot

GEHT)|
[Placed in Library, See No. LT 9862/17/23]
(3)  faega afafm, 2003 & icia SR FReferRad gaT & ge-ue wifer (f2=< crerm ssf deao):-
(T) STFRRIET & 3TRT-14026(11)/3/2019-fE3TRE, FT 2 7S, 2023 & WK P ASIUA 5 TopI1er g8 off
T oI aRT I8 SR foam mar 8 b 1 |8, 2023 A S Rl fRAfrme sman (e
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Jar) fafaw, 2022 vged &R
(@ STRRTET &. 3TRT-14026(11)/1/2019-HSARET, TN 9 TR, 2022 F TR & 99 7 T g5 off
o R gRT I8 srfergfad favar mam @ fo Sty fagga Rfemes s (@ ey St @l &
SR FrafRer & forg faee aik o) faffae, 2020, GRRT 1 Seré, 2020 | 31 779, 2023 T6 6
3rafer o ferg e 2
[Placed in Library, See No. LT 9863/17/23]
(4) frgge aiftrfem, 2003 @1 GRT 179 & 3T Harg fagd R SR (FeEaR! H fFRyfh) (T weire)
fafram, 2022 ST 19 7, 2023 & IR P IS H RT3 ToI-7/1/07H44(59)-AISIARE 7 HbTHRIT 8V <, &t
U Tfer (RSt qouT 3t )|
[Placed in Library, See No. LT 9864/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRIMATI ANUPRIYA PATEL): Sir, | beg to lay on the Table a copy each of the following Notifications

(Hindi and English versions) under sub-section (3) of Section 19 of Foreign Trade (Development & Regulation)

Act, 1992:-

(1) S.0.2690(E) published in Gazette of India dated 19" June, 2023 notifying amendment in Paragraph
10.08(ix) in the Foreign Trade Policy 2023 to amend the Policy for General Authorisation for Export of

Chemicals and related Equipments.

(2) S.0.3152(E) published in Gazette of India dated 7™ July, 2023 notifying amendments in Category 5B of
Appendix (SCOMET ltems) to Schedule-2 of ITC (HS) Classification of Export and Import items.

[Placed in Library, See No. LT 9865/17/23]
faftr 3R ~ara waATay & ST WA, S ot weRr ¥ wrow i quT SRRy st ¥ wrow Wt (sft arefT I
Aearet): AR AL S, 3 Tof aeseRaR Sff i 1R 4 37 o Urenfidr sifdifm, 2000 Ht aRT 89 i IU-4RT (3)
& SfeTie] e AENfht (Fegat feenfeeer qor f$fieer fifar e wfedn) wera e, 2023 ST 6 aifier, 2023 &
HRA P IIT0H H AT . AT, 275(37) H TebTRIT §U <, & Uep Ul (&=l AT IS AEBRUT) FHT Gl IR Il
g

[Placed in Library, See No. LT 9866/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRIMATI DARSHANA VIKRAM JARDOSH): Sir, | beg to lay on the
Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Silk
Board, Bengaluru, for the year 2021-2022.
(i) A copy of the Annual Accounts (Hindi and English versions) of the Central Silk
Board, Bengaluru, for the year 2021-2022, together with Audit Report
thereon.
(iii) A copy of the Review (Hindi and English versions) by the Government of the

working of the Central Silk Board, Bengaluru, for the year 2021-2022.
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(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.
[Placed in Library, See No. LT 9867/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI SOM PARKASH): Sir, | beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under sub-section
(2) of Section 40 of the National Institute of Design Act, 2014:-

(i) The National Institute of Design, Andhra Pradesh Statutes, 2023, published in

Notification No. F.No. 24024/59/2022-IPR-V. in Gazette of India dated 17"
April, 2023.
(ii) The National Institute of Design, Haryana Statutes, 2023, published in

Notification No. F.N. 24024/59/2022-IPR-V. in Gazette of India dated 6".'
April, 2023.
(iii) The National Institute of Design, Madhya Pradesh Statutes, 2023, published in

Notification No. F.N. 24024/59/2022-IPR-V. in Gazette of India dated 18""
April, 2023.

(iv) The National Institute of Design, Assam Statutes, 2023, published in

Notification No. F.N. 24024/59/2022-IPR-V. in Gazette of India dated 6"
April, 2023.
[Placed in Library, See No. LT 9868/17/23]
(2) A copy each of the following papers (Hindi and English versions) under sub-section
1(b) of Section 394 of the Companies Act, 2013:-
(i) Statement regarding Review by the Government of the working of the India
International Convention and Exhibition Centre Limited, New Delhi, for the
year 2021-2022.
(ii) Annual Report of the India International Convention and Exhibition Centre
Limited, New Delhi, for the year 2021-2022, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (2) above.
[Placed in Library, See No. LT 9869/17/23]

4) (i) A copy of the Annual Accounts (Hindi and English versions) of the National
Institute of Design, Assam, for the year 2021-2022, together with audit report
thereon.

(ii) A copy of the Review (Hindi and English versions) by the Government on the

Audited Accounts of the National Institute of Design, Assam, for the year

about:blank

718



10/13/23, 10:35 AM about:blank
2021-2022.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (4) above.
[Placed in Library, See No. LT 9870/17/23]
(6) (i) A copy of the Annual Report (Hindi and English versions) of the Central Pulp
and Paper Research Institute, Saharanpur, for the year 2021-2022, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government on the
Audited Accounts of the Central Pulp and Paper Research Institute,
Saharanpur, for the year 2021-2022.
(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (6) above.
[Placed in Library, See No. LT 9871/17/23]

(8) (i) A copy of the Annual Accounts (Hindi and English versions) of the Footwear
Design and Development Institute, Noida, for the year 2021-2022, together
with audit report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government on the
Audited Accounts of the Footwear Design and Development Institute, Noida ,
for the year 2021-2022.
9) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (8) above.

[Placed in Library, See No. LT 9872/17/23]
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